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CentiaL Roap ResERvE FunD

687. Shrl Bheekha Bhai: WIIl the
Minister of Transport be pleaséd to
atate:

(a) the amount, if any, so far grant-
ed to the State of Ralasthan from the
Central Road Reserve Fund for the
development of roads:; and

(b) if not, whether the Central Gov-
ernment recelved any representation
from the State Government for allot-
ting any amount?

The Deputy Minister o2 Rallways
end Tranaport (Shri Alagesan): (a)
Grants aggregating Rs. 2.85 lakhs have
been sanctloned and further grants ag-
greRating Rs. 10,50 lakhs offered to the
State Government,

(b) Does not arlee,

UparpvrR-HIMMAT NAGAR Rawwway
LoNe

6888. Shri Bbeekba Bhai: Will the
Minlster of Rellways be pleased to
state:

(a) whether there is a proposal to
connect Udalpur to Himmat Nagar or
ﬁ‘alod by constructing a new rallway

ne:

(b) whether any representation has
been recelved i1 thls connection: and

(¢) if so, the time by which the pro-
posal wil! materlallse?

The Deputy Miulster of Ratlways
and Tranwart (Sbri Alagesan): (a)
and (b). The reply is in the affirmative.

(c) The project has still to be con-
aldered by the Central Board of Trans-
port. It is, therefore, to0 earlv to say
f and when the .proposal will mate-
rlaliae.

TICKETLESS TRAVELLING

689. Shrl B_Ivyani: (a) WII the
Minister of ways be pleaased to
state whether ticketleas travelling la
on the !ncrease or decrease on the
Ral!lways?

(b) What ds the estimated loss on
account nf these oassendera in the
years 1950-51 and 1951-52?

(¢) What is the amount realized as
fine from these travellera in the years
1950-5¢ and 1951-52?

Tbe Devuty Minister of Raflways
end Traasport (Sbri Alagesan): (a)
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There has been an increase in the de-
tected number of ticketless travellers
owing to more Intenslve measures
adopted to check ticketless travel.

(b) 1t is not possible to make an ac-
curate estimate of the loss to the In-

dlan Rallways on account of tlcketless .

travelling. On a rough appralsal of -

the positlog. this may, however, be
placed at anything between 2 fo 3
craree per year. However the Kunzru
Committeé estlmated the loss to be 8
crores a YeS8r

(c) The emount reallsed as fine from
the ticketless travellers in the ears
1950-51 and 1951-52 Ls Rs. 9,32,231 and
Rs. 8,58,653 respectively.

FOREST LAND

690. Shrl M. Ixiamuddin: Wil the
Minister of Food and Agrieunlture be
pleased to state: &

(a) the acreage under forest in each
State of the Indian Unlon;

(b) the acreige of Porest land con-
verted inlo agrlcultural land in each
of these States since 1947,

fc) tbe acreaze nf waste land in each
State: and

(d) the acreace of such land re-
clalmed since 1947 in earh State?

The Minister of Food »nd Agrieul-
ture (Shrl Kidwal): (a), (¢) and (d).
Three statements giving the avallable
informatlion are place@ on the Table
of the Hause . [See Appendix VI,
annexure No. 35.]

(b Required Informatlon s not
readlly avallable. It {s being collected
from the State Governments.

Wirerrsg StaTioN aT UTrAR KASHI

691. Shrl Bhakta Darshan: W/l the
Minister of Communications be pleas-
ed t» stste!

fa) whether the wireless statlon at

Uttar Kashi in Uttar Pradesh has been

closed down: and

(b) if so, what alternative arnnze-.

ments have been made for cater!ng to
the needs of the neovle of that area?

The Denuty Minister of Communl-
catlons (Shrl Ra§ Bahadur): (a) Yes.

(b) The position of telegraph tr.Mc
does not justlfy any permanent ar-
ranesment. but the ouesilnn of having

a seasonal wireless office iz belng exa- ©

mined, ’
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